IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH, (COURT-II)

Item No. 233

(IB)-418(ND)18

IA/3150/2020 1A/3770/2020 IA/3983/2020 IA/4311/2020
IA/4594 /2020 1A/173/2021

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) ... Applicant/Petitioner
Versus

M/s. Hindustan Paper Corporation Respondent

Ltd.

Under Section: 9 of IBC, 2016

Order delivered on 19.01.2021

CORAM:

SHRI. ABNI RANJAN KUMAR SINHA, SHRI. L. N. GUPTA,

HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENTS:

For Applicant : Adv. Anirban Bhattacharya, Adv. Dhruv

Sachdeva, Adv. Rajeev Chowdhary,
Adv. Siddharth Seem for Applicant in
IA. No. 4311/2020, Mr. Tarun Verma
Advocate, Mr. Anand Varma Advocate

For Respondent : Advocate Vivek Sibal along-with Advocate
Mr Rahul Sharma and Mr. Kuldeep Verma,
Adv., Mr. Nishchal Anand and Mr.

Sarthak Gupta, advocates for Hemant
Kumar Kakati (R5 in IA 3150 of 2020)

For Assam Power Distribution : Mr. Avijit Roy, Rana S.Biswas &
Mr. Sunil Sharma Advs. in
IA No.173/2021

For RP : Mr. Vivek Sibal Adv. for RP

ORDER

Renotify this case on 09.02.2021

(T.S SINGH)
COURT OFFICER

Ashwani



